
185 EC Report* VAISAKHA 10, 1888 (JSAKA) PUC Bsports & Minutes 186

Government (Civil), Reve-
nue Receipts, Volume I, In-
direct Taxes relating to 
Customs

(8) Two HuncLed and Twenty- 
first Report on Computerisa-
tion jn Government Depart-* 
ments—Department of Elec-
tronics

(8) Two Hundred and Twenty- 
second Report on Regularisa- 
tion of Contingency Fund 
Advdncps Ministry of Fin-
ance (Depaitmen* of Econo-
mic Aftahs)

(7) Two hundred and Twenty- 
third Rppor* on Controlled 
Cloth— Paragraph 80 of th*» 
Report of the Comptroller and 
Auditor General of India for 
the \ear 1973-74 Un*on 
Government 'Civil) re’atmg 
to the Ministry of Com-
merce

ESTIMATES COMMITTEE

97t h, 93rd U4th \n d 9CfH R eports

SHRI R K SINH*. (Fai/ebad) 1 
btg to pres® it the following Reports 
of the Estimates Committee -

( 1) Ninety-seventh Report on 
the Ministry ot Works end 
Housing—Slum Cteaianie 8ml 
Housing Schemes

(2) Ninet>-third Report on Ac-
tion Taken by Government on 
the recommendations con- 
tamed in their Seventy, 
sixth Report on the Ministry 
of Agriculture and Irrigation. 
(Department of Agriculture) 
—Production of Foodgrains

(3) Ninety-fourth Report on Ac* 
tion Taken by Government 
on the recommendations

contained m their Seventy- 
fifth Report on the Ministry 
of Shipping and Transport— 
Transport Coordination.

(4) Ninety-sixth Report on Ac-
tion Taken by Government on 
the recommendations con-
tained in their Seventy- 
eignth Repor* cm the Minis-
try of Steel and Mines (De-
partment of St<»el)—Plan-
ning, development produc-
tion distribution ptc of Iron 
and Steei and Ferro-Alloys

COMMITlkE ON PUBLIC 
UNDERTAKINGS

89t h and 90t h R eports and M inutes

SHRI RAM SURAr PRASAD I 
beg to present the following Reports 
and Minutes of the Committee on 
Public Undertakings —

( 1) (1) Eighty-ninth Report on 
Foreign Co’ laboration in 
Public Undertakings

(11) Minutes of sittings, of the 
Committee relating to the 
above Report

(2) Ninetieth Report on Action 
Taken bj. Government on the 
recommendations* contained 
m their Sixty-ninth Report 
on Cement Corporation of 
India Limited

(3) Minutes of the sittings of 
the Comnut^e relating to 
Eigh‘ > -eighth Report on 
Hindustan Zinc Limited

(4) Minutes of the sittings of the 
Committee rotating to Eighty- 
fifth Report on Hindustan 
Paper Corporation

(5) Minutes of the sittings of the 
Committee relating to Proce-
dural and Miscellaneous 
Matters
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(8) Minutes of the sittings of

the Committee relating to
Reports on Action Taken by
Government on Reports of
the Committee.

COMMITTEE ON ABSENCE OF 
MEMBERS FROM SITTINGS OF THE 

HOUSE
Tw enty-Seventh Report 

SHRI S. M. SIDDAYYA (Chama- 
rajanagar): I bog to present the 
Twenty-seventh Report of the Com-
mittee on Absence of Members from 
the Sittings of the House.

12.14 hra,
•DEMANDS FOR GRANTS. 1976-77 

M inistry o f  Energy—contd.
MR. SPEAKER; Now, we shall 

take up further discussion on De-
mands for Grants under the control of 
the Ministry of Energy.

THE MINISTER OF ENERGY 
(SHRI K. C. PANT): Sir, the House 

Tcnows the budget demand for the 
Ministry of Health was to have fol-
lowed the Demands for the Ministry 
of Energy. But, when my friend, Dr 
Karan Singh, approached me with a 
request to reverse this order, I readi-
ly agreed *or tw:> reasons—firstly, I 
thought it was logical that HeaKh 
should precede Energy and secondly, 
because Dr. Karan Singh has made 
a very powerful plea in favour of 
stepping up power generation al-
though in the causo of family plan-
ning.

Sir, my colleague, the Deputy 
Minister, Prof. Siddheshwar Prasad 
yesterday spoke ana so many of the 
points covered by the hon’ble Mem-
bers in respect of rural electrifica-
tion have been covered by him. That 
has made my load easier aft&ough 
even now I find that a very wide spec-
trum was covered in the debate and

X shall do my best, as 1 said yester-
day, to cover as many points as pos-
sible.

I was rather overwhelmed by the 
warm and generous refeienoes which 
were made by hon. Members to the 

’  efforts of the Ministry of Energy. I 
can only say that it is the workers, 
the engineers, the managers—both in 
the coal and power sectors—who 
deserve this appreciation of the House 
and on their behalf I would like to 
thank the hon. Members who have 
been so generous.

I hope that this appreciation com-
ing from sucn an august House will 
encourage all concerned to put in 
greater effort in future.

But, Sir, there is always an ex-
ception which proves every rule and 
1 find that the hon. Member from 
the CPI(M), Mr. Modak painted a 
different picture. But then H has 
never suited his party to remain in 
the main-stream whether inside the 
House or outside and he has been 
true to form, if T may say so. He did 
not see any improvement in the 
power sphere. Now, if he chooses 
not to see with his eyes open there 
is nothing I can do about it I am 
sure that he remembers 1973-74 and 
the earlier part of 1975 when many 
parts of this country were suffering 
due to shortage of power. Everyday 
we had references in this House. 
We had debates and questions all 
dealing with this shortage and the 
ill-effects of shortage on production 
Particularly now when power goes 
not only for indujtriesi but for agri-
culture and is basic to development, 
to creation of employment, the con-
cern of the House is natural; but 
since July 1975 the picture has 
changed. And it has changed all 
over the country and areas which 
were very badly hit earlier like 
Northern India and Southern India

•Moved with the recommendation of the President.


